21 TEM NO. 3 COURT NO. 5 SECTION | X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No.10 IN CVIL APPEAL NQ(s). 4767 OF 2011

SHRADHHA AROVATI CS P. LTD. Appel | ant (s)
VERSUS
OL OF GLOBAL ARYA | ND.LTD. & ORS. Respondent (s)

(for directions and office report)

Date: 15/03/2012 This |.A was called on for hearing today.

CORAM :
HON BLE MR, JUSTICE G S. SI NGHVI
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
For Appel I ant(s) M. P.S. Sudheer, AOR
For Respondent (s)/ M . Sudar sh Menon, AOR
appl i cant
M. Chirag M Shroff, AOR
Ms. Savita Singh, AOR
M. Ravi ndra Kumar, ACR
M. Gaurav Agrawal , AOR
UPON hearing counsel the Court made the follow ng
ORDER
List this I.A on 19.03.2012.
(Parveen Kr. Chaw a) (Phool an Wati Arora)
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